|
PRI S | S T———

HNLST.

1

IN T H: (.,l-aN'T ery) L 'fv

CP ‘;'/' ‘J_J-' (L')'J

AE0/ 99 )

;. Lzte 3h

WTIVE

Lavmi

FLBUNAL, JAIRIR BENGH, JAIPUR

VERSUS

S.M 3ingla,

gdl =

P

hﬁ_Mmmjlhmmr D

M L&l .

Vi

jeue val Manaysi,

ST ]
-0 .'_.(_“J.,J

chand z2gad about &3 years

H
=i Aaillway, Bhavaa
Nehma Nagar, Panip:

eess Applicant

Railway, Bhavinagsr Parva, Gujrat,

\:Ja

-t

Applicant present in pecson,
Mr, 02, Shoraa, Counsel for

C()Rp\'\\'

Her*ble Mi, ML,
Honthls Mo, ALK,

Ch»ula

Il
3 .
HES

Rlhals

1|n41 Railway Mmnag: o, J=zhern
es .. Bespondents,

=
W

M n«-,;.be

(Judicial)
st

s Member (Administrotive)

COFDER (QRAL)

Aop licard oressnt i

this Trikunal dobed L0550

comolied with, As
R .

infrgetuous,

A

(£4, BHAND
MEMEEA(A)

the GContenpt Pahit

cerscn subpits thaet the cmer of
; . L A oy
Lpazsad in 04 No, 4o0/29 has been

P - -
tion has becomne

Tion Adami

ﬁlscherged;

{p,L. HAUHAN)
MEFEER (T)

gar

]

h,



